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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-IT

(General information relating to Legislative and other
matters)

Friday, 28 November,1997/Margashish, 97, 1219 (saka)

NO. 358
Subject: llouse Committee to inquire into
the coming wup of Radisson Hotel
and Park Royal Hotel.

As 'Eﬂthe‘ Members are aware, UHon'ble
Specaker, Delhi Legislative Asscmbly has
constituted a S5-Member Committee of the ilouse
headed by Km.Purnima Sethi, MLA, to look into
the various aspects of the coming up of and
the violation of building bye-laws by the

Radisson Hotel and Park Royal Hotel.

In casc any Hon'ble Member has any
information - documentary or otherwisc- on the
aforesaid subject, he is requested to kindly
furnish the same to the Delhi Legislative
Assembly Secretariat immediately for being
placed before the Committee for its

consideration.

P.N. GUPTA
SECRETARY



